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IRDA has constituted a committee to suggest modification to certain areas in the Insurance Act, 1938.

The Committee constituted the following groups by area. Members of the public are invited to send any suggestions preferably before
15th April, 2005.

Members could send their views to ksmanyam@irdaonline.org by e-mail.

 

K P Narasimhan:

 

22nd March 2005

 

Group Members and e-mail Reference Item
A Mr K P Narasimhan

anjaliarv@hotmail.com

Mr T S Vishwanath

tsvishwanath@vasso.com

Mr S P Subhedar

subhedar@vsnl.com

Investments

Distribution of Surplus

 

B Mr N M Govardhan

nm.govardhan@gmail.com

Mr Liyaquat Khan

president@actuariesindia.org

RSM-Section 64VA

.

C Mr S V Mony

sv_mony@ampsanmar.com

TAC
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Mr P C Ghosh
D Mr K N Bhandari

kn_bhandari@sify.com

Mr D D Rasagotra

durgadatt@rediffmail.com

Surveyors.

 

E Mr D Varadarajan

dvarda@hotmail.com

Mr K C Misra

kcmishra@niapune.com

Sections of the Insurance Act, 1938 which the Law
Commission did not suggest any recommendations
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